| TEM NO. 36 REG STRAR COURT. 1 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR, RAJESH KUMAR GCEL
Cvil Appeal No(s). 10453/2016
DR. CHANDRA MOHAN VARNMA Appel | ant ('s)

VERSUS
STATE OF UP AND ORS Respondent ( s)
(with office report)
Date : 18/ 04/2017 This appeal was called on for hearing today.
For Appellant(s)
M. U jwal Singh, Adv.
M. M Shoeb Al am Adv.

For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng
ORDER
Service is conplete on the sole respondent but no one has
put in appearance.
St at ement of case has not been filed by the appell ant and
statutory period has expired.
Regi stry to process t he matt er for bei ng listed bef ore
t he Hon&#39; bl e Court, as per rules.
(RAJESH KUMAR GCOEL)
Regi strar



